g L:OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs): DELHI

Tis Hazari Courts, Delhi

ORDER

Consequent upon recommendatlons made by ‘Committee. for Inter—se DISU‘[CI I'ransfer of
the Members of Staff’, the followmg transfers/postings are hereby made in official emgency w1th
Jmmedlate effect - ;

Sh Abhlshek Bhattl .
(EC- -56223537)

Personal Assistant in the Court of Sh,

Dheeraj Mittal, District Judge-04,
North-West District, Rohini Courts,

Delhi

Persanal A551stant in the Court of
Sh. Rakesh  KumarV, ASJ]
(Electricity),” South-West District,
Dwarka Courts, New Delhi

2 Ms-..“Neetu
(EC-13057782) -

- | Persaonat Assistant in the Court of Sh.
Rakesh Kumar-V, ASJ (Electricity),

South-West District, Dwarka Courts,
New Delhi

Personal Assistant in the Court of
Sh. Dheeraj Mittal, District Judge-
04, North-West Dlstnct Rohini
Courts, Delhl

Note :~

- 1, The above mentioned officials are hereby stand relieved from their present place of posting with directions to
" joinat their trasnferce stations forthwith.
* 2. Non-complianée of transfer & posting order / immediately proceeding on leave shall be considered deliberate

msuburdmauufn and dlsmphnary action shall be taken against the officials, as per rules.

(AN.I UBAJAJ CHANDNA)

Pr1nc1pal District & Sessions Judge (HQs), Delln

"""" g?@m 82\

forwarded. for information and necessa

/AdmnI(HQs)/ T&P/2026

action to :-

po'ruu-t

!

Personal Office of the undersigned.

Dealing Official(s), ACR Cell, Central District, THC, Delhi.

Datéd, Delhi tgle5 JUN 2026

. The Principal District & Sessions Judges, North-WesUSouth-West Districts, Delhi/New Delhi,

.. . Officers Concerned.
DDOs/Sr.Accounts Officer/Accounts Off1cerlA551stant Accounts Officer, North-West/South-West Districts,
Delhi/New Delhi.

4' 2
5. Dealing Official, Personal File Seat, Administration Branch-I, Central District, THC, De1h1
G.

7

. Dealing Official, R&I Branch, Central District, THC, to upload on LAYERS,

8. Dealing Official, Computer Branch, Central District, THC, Delhi.
\_B)I‘?h'e ‘Web-site Committee, Tis Hazari Courts, Delhi to upload on official website.
10.- Officials Concerned for immediate compliance.

WA drd

Principal District & Sessions Judge (HQs), Delhi



